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HATANT TSR 3Td ATl SIrgY T afdad Committee for Service
Conditions of the District Judiciary (CSCDJ) #T &% feid 15.02.2024F Toisl
hATh-3 H Hhed UIRA AT 1T Tob: -
"CONSIDERATION AS NOTIONAL FIXATION ON PROMOTION Etc.:-
With a view to do away the anomaly arising on pay fixation on promotion, it was resolved by

the Committee vide minutes dated 15.02.2024 (Agenda no.-3) that all officers promoted
after 01.01.2016 shall be notionally fixed in the revised pay scales (Promoted) from the date

of promotion order and actual benefit shall be given from the date of joining."
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"that all Judicial Officers promoted after 01.01.2016 shall be notionally fixed in the revised
pay scales (Promoted) from the date of promotion order and actual benefit shall be given

from the date of joining."
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